IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date : 29.04.2025

— Court]amount
Case No.
Fee

1 |JK MOHANTY [34430/2025(29.04.2025 |CMP/1356/2024 0 | c |
2 |pK JENA 134431/202529.04.2025 |CMP/546/2025 0 | c |
‘3 SR ON BHUSAN 34437/2025‘29.04.2025 WP (C) /10586/2025 ‘10 ’ ‘c ‘
|4 |R K PATNAIK |34442/2025[29.04.2025 |WP(C)/10948/2025 [10 | c |
|5 |s MOHARANA [34443/2025(29.04.2025 |CMP/394/2025 0 | c |
l6 |ax PanDA 134445/202529.04.2025  |CMP/457/2025 0 | c |
7 MK SWAIN 134447/202529.04.2025 |CMP/1141/2024 0 | c |
|8 |TK MOHANTY |34448/2025(29.04.2025 |CMP/925/2024 0 | c |
|9 |SP SAMANTA [34452/2025|29.04.2025 |CRLMC/1483/2025 0 | c |
|10 |D K MOHANTY [34456/2025(29.04.2025 |FA0/838/2018 0 | lc |
11 |D K MOHANTY [34460/2025|29.04.2025 |FAO/132/2019 0 | c |
12 |D K MOHANTY [34463/2025|29.04.2025 |FAO/132/2019 0 | c |
13 |D SAMAL 134464/2025(29.04.2025 |[WP(C)/10951/2025 |10 | lc |
|14 |D.K. DEHURY |34466/2025|29.04.2025 |RVWPET/89/2020 0 | lc |
15 |D.K. DEHURY |34471/2025|29.04.2025 |RVWPET/84/2020 0 | lc |
|16 |A K MOHANTY [34472/2025|29.04.2025 |CMP/310/2025 0 | c |
17 |D.K. DEHURY |34475/2025|29.04.2025 |RVWPET/85/2020 10 | lc |
18 |D.K. DEHURY |34478/202529.04.2025 |[RVWPET/81/2020 0 | c |
19 |D.K. DEHURY |34480/202529.04.2025 |[RVWPET/82/2020 0 | c |
20 |D.K. DEHURY [34482/2025(29.04.2025 |RVWPET/77/2020 0 | c |
21 |D.K. DEHURY |34483/2025|29.04.2025 |RVWPET/80/2020 0 | lc |
22 |D.K. DEHURY |34484/2025|29.04.2025 |RVWPET/78/2020 0 | lc |
23 |D.K. DEHURY |34486/2025|29.04.2025 |RVWPET/79/2020 0 | lc |
24 |D.K. DEHURY |34487/2025|29.04.2025 |RVWPET/75/2020 0 | lc |
25 |D.K. DEHURY |34488/202529.04.2025 |RVWPET/76/2020 0 | c |
26 ggggiﬁYKUMAR 34503/2025(29.04.2025 |WP(C)/10642/2025 |10 c
27 |B K SINGH  |34510/2025|29.04.2025 |[WP(C)/9729/2025 0 | lc |
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KUMAR DAS,
28 |0 - PRAPEANY 134511/2025|29.04.2025  [We(C)/17535/2024 |10 c
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29 |P K JENA 34513/2025(29.04.2025 |[WP(C)/19696/2024 |10 | c |
30 | oin BT 13451072025 |29.04.2025  We(C) /10327/2025 |10 c

131 |s BISWAL 34523/202529.04.2025 |[WP(C)/10781/2025 |10 | lc |
132 |T R DaS 134524/202529.04.2025  |BLAPL/2327/2025 7 | v
133 |R K PATNAIK [34525/2025(29.04.2025 |[WP(C)/11005/2025 |10 | lc |
34 |B K LENKA  [34530/2025/29.04.2025 |TRP(C)/142/2024 0 | c |
35 |B K LENKA  [34533/2025(29.04.2025 |TRP(C)/120/2024 0 | c |
‘36 amnn 1e01 34534/2025‘29.04.2025 TRP (C) /48/2024 ‘10 ‘ ‘c ‘
137 |S S PASAYAT [34538/2025|29.04.2025 |MACA/36/2025 0 | lc |
|38 |B MAHALI 134539/2025(29.04.2025  |MACA/692/2019 0 | lc |
139 |J DEHURY 134540/2025(29.04.2025 |MACA/1203/2023 0 | lc |
|40 |J DEHURY 134541/2025(29.04.2025 |MACA/1203/2023 0 | lc |
41 M R SAHOO  |34543/2025|29.04.2025 |WP(C)/26662/2019 |10 | lc |
|42 |D K MOHANTY |34549/2025|29.04.2025 |WP(C)/10657/2025 |10 | lc |
|43 |D K MOHANTY |34552/2025|29.04.2025 |WP(C)/10655/2025 |10 | lc |
|44 |D MISHRA 134559/202529.04.2025 |MATA/3/2012 7 | o
|45 |D MISHRA 134560/202529.04.2025 |MATA/18/2012 7 | o
|46 |D MISHRA 134561/202529.04.2025 |MATA/66/2012 7 | SR
|47 |D MISHRA 134563/2025(29.04.2025 |MATA/43/2017 7 | v |
|48 |D K MOHANTY [34570/2025(29.04.2025 |WP(C)/10715/2025 |10 | lc |
|49 |D K MOHANTY |34574/2025(29.04.2025 |WP(C)/10688/2025 |10 | lc |
|50 |H K MOHANTA |34583/2025(29.04.2025 |FA0O/155/2025 0 | lc |
51 |M R DASH 134587/2025(29.04.2025 |[WP(C)/27568/2020 |10 | lc |
|52 M R SAHOO  |34594/2025(29.04.2025 |CONTC (CPC)/284/2013 |7 | v |
53 |K K NATH 134596/2025(29.04.2025 |RSA/68/2003 7 | v |
54 |B N LENKA  [34597/2025|29.04.2025 |SA/172/1983 7 | o
55 |K JENA 134599/2025(29.04.2025 |SA/319/1972 7 | v |
56 |P K JENA 134617/2025(29.04.2025 |TRP(C)/109/2025 0 | lc |
|57 |M.SAHOO 134618/2025(29.04.2025 |CRLREV/60/2025 0 | lc |
|58 |K MOHANTY  |34620/2025|29.04.2025 |TRP(C)/107/2025 0 | lc |
59 |S.BARIK 134621/2025(29.04.2025 |CRLREV/519/2024 0 | lc |
60 [or IEFURNE 134627/202529.04.2025  |wp (C) /1518/2025 10 c

61 |mnong R 13463172025 29.04.2025  [WP (C) /9662/2025 10 c

62 |D.K.NAIK 134644/202529.04.2025  |[WP(C)/9721/2025 0 | c |
63 |P K MISHRA |34650/2025|29.04.2025 |RVWPET/200/2018 7 | o
|64 |S BISWAL 134654/202529.04.2025 WP (C)/859/2019 7 | v |
65 |J D MUDULI |34658/2025|29.04.2025 |JCRLA/53/2022 7 | v |
|66 |J D MUDULI |34660/2025|29.04.2025 |CRLMC/4817/2023 7 | u |
|67 |U CHHOTRAY |34662/2025|29.04.2025 |WP(C)/10182/2025 |7 | u |




68 |M.D.BISWAL |34666/2025(29.04.2025 |WP(C)/27500/2024 |10 | c |
|69 |U CHHOTRAY [34668/2025(29.04.2025 |WP(C)/10168/2025 |7 | v |
|70 |T SETHI 134670/2025(29.04.2025 |FAO/699/2018 7 | v |
‘71 L KOMAR ‘34675/2025‘29.04.2025 C)/7409/2025 ‘10 ‘ ‘c ‘
172 |s DAS 134677/2025(29.04.2025 |CRLMP/252/2015 7 | v |
173 |s DAS 134678/2025(29.04.2025 |CRLREV/642/2016 7 | v |
74 |s DAS 134679/2025(29.04.2025 |CRLMP/298/2018 7 | v |
175 |s DAS 134680/2025(29.04.2025 |CRLMP/299/2018 7 | v |
176 |S DAS 134681/2025(29.04.2025 |CRLMP/253/2015 7 | v |
177 |s pas 134682/202529.04.2025 |CRLREV/491/2017 7 | |
|78 |P R SWAIN  |34685/2025(29.04.2025 |ABLAPL/14544/2024 |7 | CHE
79 |P L MISHRA [34686/2025(29.04.2025 |FAO/182/2018 7 | |
80 |P L MISHRA |34687/2025|29.04.2025 |FAO/58/2021 7 | S
81 |B. MOHANTY [34734/2025|29.04.2025 [WP(C)/6425/2015 7 | o
|82 |G SUNDAR 134737/202529.04.2025  |CONTC/360/2025 0 | c |
|83 |G SUNADAR  [34738/2025|29.04.2025 |CONTC/370/2025 0 | c |
|84 |G SUNDARA  [34739/2025|29.04.2025 |CONTC/369/2025 0 | c |
|85 |G SUNDARA  [34740/2025|29.04.2025 |CONTC/368/2025 0 | c |
|86 |G SUNDARA  [34741/2025|29.04.2025 |CONTC/367/2025 0 | c |
|87 |G SUNDARA  [34742/2025|29.04.2025 |CONTC/366/2025 0 | c |
|88 |G SUNDARA  [34743/2025|29.04.2025 |CONTC/362/2025 0 | lc |
|89 |G SUNADAR  [34744/2025|29.04.2025 |CONTC/361/2025 0 | lc |
90 |P K BEHERA |34747/2025(29.04.2025 |WP(C)/27184/2022 |10 | c |
91 |P K BEHERA |34748/2025(29.04.2025 |WP(C)/27184/2022  [10 | c |
92 B K DAS 34749/2025(29.04.2025 |[WP(C)/27184/2022 |10 | c |
93 |P K BEHERA |34750/2025(29.04.2025 |WP(C)/27200/2022  [10 | c |
94 |P K BEHERA |34751/2025(29.04.2025 |WP(C)/27200/2022 |10 | c |
95 |[B K DAS 34752/2025(29.04.2025 |[WP(C)/27200/2022 |10 | c |
96 |S. K. SAHOO [34756/2025(29.04.2025 |WP(C)/10967/2025 |10 | c |
97 |M. BEHERA  [34757/2025(29.04.2025 |WP(C)/11068/2025 |10 | c |
98 |A K SWIAN  |34764/2025(29.04.2025 |WP(C)/15349/2024  [10 | c |
99 |A K SWAIN  |34768/202529.04.2025 |WP(C)/14037/2024 |10 | c |
1100 |T K NAYAK  |34769/2025(29.04.2025 |WP(C)/10516/2025 |10 | lc |
101 |T K NAYAK  [34771/2025|29.04.2025 [WP(C)/7647/2025 0 | c |
1102 |T K NAYAK  [34774/2025(29.04.2025 |WP(C)/10000/2025 |10 | c |
1103 |T K NAYAK  [34775/2025|29.04.2025 |WP(C)/10011/2025 |10 | c |
1104 |T K NAYAK  |34777/2025|29.04.2025 |WP(C)/10077/2025 |10 | lc |
1105 |B MISHRA 134780/2025(29.04.2025 |[WA/206/2025 0 | lc |
33.00 ,
106 S-S PRARE 13498172025 29.04. 2025 C)/10918/2025 |7 U ¥
COPY
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1108 |J RANI 134790/2025(29.04.2025 |[WP(C)/10837/2025 |10 | c |
1109 |S K PARIDA |34791/2025(29.04.2025 |WP(C)/9830/2025 0 | lc |
1110 |H DAS 134792/2025(29.04.2025 WP (C)/5640/2025 0 | lc |
1111 M. DAS 134803/2025(29.04.2025 |[WP(C)/2968/2024 0 | c |
|112 [CHINTU SAMAL|34807/2025(29.04.2025 |WP(C)/10854/2025 |10 | lc |
‘113 oo AR ‘34811/2025‘29.04.2025 WP (C) /29317/2024 ‘7 paperiessly ‘
[ | | Total 11043
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